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o : 'Indiranagar, o .

: | o BANGALCRE~ 560 638,
.

Dated: 2 3DE ( 1994

APPLICATION No: 1333 of 1994,

APPLICANTS:~ Sri.G.Rajagopal,

V/s,
RESPONDENTS :~ Djrector ©0f Posts,Bangalore and another.
Te
1. ' Sri.D.Leelakrishnan,
Advocate;No.G-S.
Brigade Links.No,54.
First Main Road, -
Seshadripuram,Bangalore-ZO.
2. Sri.M.Vasudeva‘Rao,Addl.C.G.s.C.

High Court Bldg,Bangalore-1.

Subject:~ -Ferwarding nf-ce

pPies of the'Orderc~passed by the
Central Administ

rative Tribunal,Bangalare.

Please find enclesed herewith j copy of the ORDER/
STAY CRDER/INTERIM ORDER/ passecq by this Tribunal in the. above .
mentioned application(s) on 19-12-1994,
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In the Central Administrative Tribunal

Bangalore Bench
Bangalore

Application No\333of 199\-‘ .
» £ ! ORDER SHEET (contd) Y S
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. Date Office Notes I Orders of Tribunal
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Cenffal AdmMistrative Tribunal

Bangalore Bench
Bangalore




